daped November 1051, from the
gl;mmumnu&mw
of peid to extra depart-
mental agents, i ° extra
departmental

Tbequstigquf al-

af Circles may,
allowances

ances justified when

ed to undertake work other
their usunl ove, Vi%. conveyance andf
ar delivery of rnaih in case of the
exira-departmenta m

T. B. amonc P. & T. EmPLOYEES

281. Dr. Rama Rao : (a) Wil the
Minister of Communications be pleas-
ed to state what is the total number

emnloyed 1n the Posts and
I'elcgraphs Department

(b) What is the estimated number
of persons falling ill due to Tubercu-
losis among thase emplovees and their
families, a to the T. B. Advi-
ser to the Government of India?

{(c}) How many beds are considered
necessary to meet their needs accord-
ing to the same authority?

(d) How many heds have Govern-
ment provided?

{e) Are Government contemplating
constructing new Sanatoria for these
employees and their families?

(f) 1f 30, when and where and if not,
Dot

The Deputy Minister of Communi-
cations (Shri Raj Bahadur): (a)
2.13.545 as on 3lst March, 1952,

) The T.B. Adviser has nm‘. been
specifically consulted point
Information is, Iwwever being
lected from the Heads of Circ.es

On the basis of the accepted morbi-

dity rate of 0.3 per cent. the number
would be roughly 4,000.

) About 800 mrd.in: to depart-
mental

()lsbeda reserved for the
&'!'annrlmnmtwh

(¢) and (f). Government are toml-
dering a proposal to construet

el T ond T, Wards n"sls selecid

a anpalle, Miraj, Pen-

dra Road, lbmul. Itki and Madar

(AJmer), Dmvldiug in all for 120 beds

N. W. Rarwar (Cowraacesd
mmicxw(.}w
tor

Govwnnmtot
have accepted initial lability for the
contractual claims over old N. W. Rai-
way operating now over the MNorthern
Railway?

(b) When did they accent such lia-
biity?

(c) How many such claéms heve so
far been made and what is the totsl
sum so0 claimed?

{d) How many claims hawve so far
been accepted and paid?

{e) How many are still under con-
sideration?

(f) How many claims have so far
been rejected?

{2} How many of these
claims have been taken to court?

The Deputy Minister of Rallways

and Transport (Shri Alsgesan):
(a) and (b). Besides the claims l'or

which the Government of India
1egally liable in term! ct article 8 d
the Indian Indepen
Property and Laabiliues) Order 194%,
India took over the initial lability
for the contractual claims againgt the
old N.W. Railway which are
iegal liability of the Government
Pakistan as an ergratia measure fn
terms of Government of India Prees
Communique of 23rd May 1948.

(c) 4396 claims for Rs. 2,37,68,044.
(d) 803 claima

(e) 1987 claims
(f) 1608 claims
{g) 1 claim.
Mnx PowDER

283. Shri Natesan: Will the Mimistar
nf Health be pleased to state:

ta) how much quantity of mlIk
powder has been received from for-
e1gn countries from January to the
:E! of October 1952; and

(b) how much of this quantity has

been supplied to Madras State?
The of Health (Rajfrausaet
Amrit Kaur): {a) It is presumed

that the reference is to gift supplies
re:ewed frem abroad by the Central
Gmmmeg:r o
milk pow recel in
including supplies received





